Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 04-05-2026 To 04-05-2026~All rows are shown

Name of Petitioner

Name of Learned
Advocate

Compliance By
Date

List of Defect(s)

1 CRM(M)  1077/2026

2 CRM(M)  1097/2026

3 CRM(M)  1098/2026

4 WPA 10455/2026

5 WPA 10458/2026

6 WPA 10459/2026

7 WPA 10461/2026
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1. SUPRESSION OF PREVIOUS REJECTION .
IN PARA 1

NAME SPELLING OF HONBLE CHIEF
JUSTICE IS WRONG
V.G. SCHOOL NAME HAS BEEN DISCLOSED

LOGO HAS NOT BEEN PROVIDED.
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NO LOGO

NO LOGO



